
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI                                           

Original Application No. 553/2024 

IN THE MATTER OF: 
 

 

News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal 
mining damages bridge” appearing in The Indian Express dated 10.04.2024 

 

Index 
 

S. No. Particulars Page 
No. 

1.  Report submitted in compliance to the orders of Hon’ble NGT order dated 

20.05.2024 in Original Application No. 553/2024; News item titled “From Ropar to 

Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in 

The Indian Express dated 10.04.2024. 

 

2.  Annexure- I A copy of Hon’ble NGT order dated 20.05.2024.  
3.  Annexure- II A copy of proceeding of meeting held on the chairmanship of 

Additional Deputy Commissioner (G) Rupnagar on 02.07.2024  

 

4.  Annexure- III A copy of proceeding of meeting held on the chairmanship of 
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024 

 

5.  Annexure- IV A copy of proceeding of meeting held on the chairmanship of 
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024. 

 

6.  Annexure- V Matter of OA No. 553/2024 w.r.t. closure of bridge at Ailgran due to 
illegal mining.  

 

7.  Annexure- VI A copy of proceeding of meeting held on the chairmanship of 
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024 

 

8.  Annexure- VII A copy of proceeding of meeting held on the chairmanship of 
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024 

 

9.  Annexure- VIII Photographs taken during visit.  
 

 
 

Filed by Adv. Saurabh Balwani 
(On behalf of Central Pollution Control Board) 

  
Dated: 24.08.2024 
Place: Delhi 
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